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[Authorised English Translation]
HARYANA GOVERNMENT
FOREST DEPARTMENT

Order

The 28" November, 1997.

No. S.O. 121/P.A.2./1900/S.4/97. -- Whereas the Governor of Haryana is
satisfied, after due enquiry, that the regulations, restrictions and prohibitions
hereinafter contained are necessary for the purposes of giving effect to the
Punjab Land Preservation Act, 1900.

Now, therefore, in exercise of powers conferred by section 4 of the said
Act, and in suppression of Haryana Government, Forest Department Order No.
S.0.130/P.A.2/1900/S.4/1995, dated the 16™ November, 1995, the Governor of
Haryana hereby prohibits the following acts for aperiod of fifteen years with
effect from the date of publication of this order in the Official Gazette, in the
areas more particularly specified in the Schedule given below, which has been
notified under section 3 of the said Act, vide Haryana government, Forest
Department, Notification No. S.0. 113/P.A. 2/1900/S.3/97, dated the 17
November, 1997 :-
@ The cutting of trees of timber except, Eucalyptus and Poplar or the
collection or removal or subjection to any manufacturing process, of any forest
produce other than flower, fruit and honey, save for bonafide domestic or
agricultural purposes or for purpose of the rightholders in the land, provided
that the owners of the land may sell trees of timber after obtaining a permit to
do so from the Divisional Forest Officer, of forest conservancy. In notified
areas of Panchkula District, Ambala District and Yamuna Nagar District of the
State of Haryana, specified in the below mentioned Schedule, Khair trees
(Acacia cotechu shall be purchased solely by Haryana Forest Departmetn
Coorporation Limited at the prices fixed by the Board of Directors of the
Haryana Forest Development Corporation Limited at the prices fixed by the
Board of Directors of the Haryana Forest Development Corporation Limited :-

SCHEDULE
District Tehsil Villages
1 2 3
Panchkula Kalka Areas lying on Northe side of metalled &
Ambala Naraingarh unmetalled road Connecting Chandigarh,
Yamuna Nagar Jagadhari Panchkula, Ramgarh, Raipur Rani, Naraingarh,

Sadhaura, Bilaspur, Chhachhrauli, Dadupur and
reaching Jamuna river near villages Nathanpur
and Lakur
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Faridabad

Gurgaon

Mohindergarh

Rewari

Bhiwani

Ballabgarh Areas lying on Western side of Delhi-Ballabgarh
road and Northern side of Ballabgarh-Sohna road.

Nuh Areas lying on western side of Delhi-Alwar road.

Ferozepur Jhirka  All revenue estates of Ferozepur Jhirka Tehsil

Gurgaon All revenue estates of GurgaonTehsil

Sohna All revenue estates of Sohna Tehsil

Pataudi All revenue estates of Pataudi Tehsil

Narnaul All revenue estates of Narnaul Tehsil

Mohindergarh All revenue estates of Mohindergarh Tehsil

Rewari All revenue estates of Rewari Tehsil
Bawal All revenue estates of Bawal Tehsil
Kosli All revenue estates of Kosli Tehsil
Bhiwani All revenue estates of Bhiwani Tehsil
Dadri All revenue estates of Dadri Tehsil
Loharu All revenue estates of Loharu Tehsil

S.K. MAHESHWARI
Commissioner and Secretary to Government, Haryana
Forest Department.
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